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INCOME TAX APPELLATE TRIBUNAL, CHENNAI ; i il
CAUSE LIST OF "A" BENCH FOR 12th OCTOBER 2026 (MONDAY) \ it
BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER :
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER { JEs
m v N IN COURT ROOM 4 o H |
L2 ssmt. Ye{ Assessee Name Counsel |[Remarks ii iR
— SIMPLE ISSUES S.NO.1-21 Lt
1 _|ITA4180/CHNY/2026 |2020-2021 [A] SRI ABUBABAJI CHARITABLE MISSION TRUST E-FILED ’tj j
2_1ITA 4181/CHNY/2026 |2017-18 | [A] KUMARAGURU K E-FILED 5 | w'g i
3_[ITA 4183/CHNY/2026 |2026-27 | [A) RAJA DESINGH EDUCATIONAL TRUST E-FILED || :§| ;
4 _|ITA4195/CHNY/2026 |2020-21 | [A] KALIYANNAGOUNDER MUTHUSAMY S. AnANDH |E-FILED 1" ‘ } i
> |ITA 4196/CHNY/2026 |2017-18 | [A] PANDURANGASETTY SATHEESH KUMAR | C. SATHISH [E-FILED | 1| if
6__|ITA 4201/CHNY/2026 |2020-21 | [A] ARUMUGAM RAJASEKAR E-FILED | | “ |
7_[ITA 4202/CHNY/2026 [2021-22 | [A] ARUMUGAM RAJASEKAR EFILED || s! '
8 |ITA 4205/CHNY/2026 |2013-14 | [A] ARULMIGU KANDASWAMY THIRUKOIL EFILED | il
9 |ITA 4206/CHNY/2026 |2015-16 | [A] ARULMIGU KANDASWAMY THIRUKOIL E-FILED ' 1| I
10 |[ITA 4207/CHNY/2026 |2018-19 | [A] ARULMIGU KANDASWAMY THIRUKOVIL E-FILED """ I |
11 |ITA4211/CHNY/2026 |2023-24 | [A] PONNUSAMY KRISHNAN SENTHILNATHAN |S-SR\DHAR |E-FILED NI
12 [ITA 4212/CHNY/2026 [NA [A] THE CHENNAI CUSTOM BROKERS ASSOCIATIONS. SRADHARIE-FILED ?E[ ' \

[A] AA 291 THALAVADY PRIMARY

S e R e R N e R ey g ey e

13 |[ITA 4213/CHNY/2026 [2015-16 |AGRICULTURAL COOP CREDIT SOCIETY LIMITED R
E-FILED i i, [i)]
14 |ITA 4214/CHNY/2026 |2015-16 | [A] AA 291 THALAVADY PRIMARY ' e i
e Ry e p—— -SR\DHAR. [E-FILED .. | |
E AL ’5 ] | 1
16 |ITA 4220/CHNY/2026 |2017-18 | [A] RAIESHM - erme ]l
17 _|ITA 8221/CHNY/2026 (201819 1[A1G5.EDUCATION AND CHARITABLE TRUST 1S SRADUAR [EFILED 11| I |
18 |ITA 4222/CHNY/2026 |2018-19 |[A]V SELVARAJ AND CO. Q. NaTragmé-Fiep ||
2026 |2017-18 | /Al VADAMUGAM KANGAYAMPALAYAM i
: ' SREESE IRILIRTE
B [nesmeE PRIMARY AGRI CO OP CREDIT SOCIETY LTD eeen 1| 1]
‘ [FN e
20 |ITA4224/CHNY/2026 |2017-18 | [A] VADAMUGAM KANGAYAMPALAYAM — gl
21 |ITA4245/CHNY/2026 |2017-18 | [A]AMS LIQUOR MERCHANTS S SROHAR. |EFieD | ! 3
The Link for Hybrid Hearing is : https://itatchennal.my.webex.com/meet/court_room_4 |1+
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CAUSE LIST OF "A" BENCH FOR 13rd OCTOBER 2026 (TUESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM 4
| Srl_|Appeal Number |Assmt. Ye]Assessee Name Counsel
SIMPLE ISSUES S.NO.1-21 !
L1 |ITA4246/CHNY/2026 |2015-16 | [A] GANESAN NADIMUTHU 6. Asiawoh |E-FILED .|
2 {ITA4247/CHNY/2026 _|2018-19 | [A] MUTHUKUMAR ANBANANTHAM S.SRIOHAR, [E-FILED 1}
3 {ITA4249/CHNY/2026 |2018-19 | [A] VEERAPPAN ARIVALAGAN (SMC) S.SRiDHAR |E-FILED 5; | j
2 \ITA4250/CHNY/2026 [2013-14 | [A] SENGOTTUVEL SENTHILKUMAR EFILED ..,
> |ITA4252/CHNY/2026 (202021 | [A] KANTHASAMY NARAYANAN E-FILED |-
6 |ITA4253/CHNY/2026 |2021-22 | [A] KANTHASAMY NARAYANAN E-FILED
7__|ITA4265/CHNY/2026 |2012-2013 [A] DURAIRAJ KALIDAS (SMC) E-FILED
8 |ITA4271/CHNY/2026 |2018-19 | [A] RAMESH KUMAR E-FILED
9 _|ITA 4272/CHNY/2026 |2020-2021 [A] SRI VISAKA PRECISION PRODUCTS PVT LTD E-FILED
10 |ITA4277/CHNY/2026 |2017-18 | [A] NACHINARKINIVAN AMBALAVANAN (SMC) E-FILED -
11 |ITA4286/CHNY/2026 |2017-18 | [A] WAMEC INDIA (SMC) EFILED
12 |ITA 4287/CHNY/2026 |2026-27 | [A] RAJA DESINGH EDUCATIONAL TRUST E-FILED !
13 |[ITA 4306/CHNY/2026 [2018-19 | [A] VIMALA NAGAPPAN S.SRibHAR. [E-FILED
14 |ITA 4307/CHNY/2026 |2026-2027 [A] SABARIS EDUCATIONAL TRUST 1IR-Jaiskane®Fep - |
15 |ITA 4308/CHNY/2026 [2026-2027 [A] SABARIS EDUCATIONAL TRUST | E-FILED
16 _|ITA 4312/CHNY/2026 |2020-2027 [A VICTOR EDUCATIONAL TRUST, PANAGUD E-FILED
17 |ITA4313/CHNY/2026 [2018-2019 [A] SEKAR MUGILDEV GREE-MM E-FILED
18 |ITA 4327/CHNY/2026 [2023-24 | [A] GANGARAPU UMA MAHESWARI E-FILED .
19 |ITA4337/CHNY/2026 [2020-21 | [A] MUTHUSAMY SITHARTHAN P.THANGARNT | E.ryep
20 [ITA 4339/CHNY/2026 |2016-17 | [A] ARULMIGU KONIAMMAN THIRUKKOVIL E-FILED
21 _|[ITA 4343/CHNY/2026 |2015-16 | [A] ARULMIGU KONIAMMAN THIRUKKOIL |E-FILED
REGULAR APPEALS ]
22 |ITA 3498/CHNY/2026 [2022-23 | [A] MURUGESH GOUNDER NATARAJAN ADLTO, .|
23 |ITA 3499/CHNY/2026 [2017-18 | [A] SANKAR MANIKANDAN R3L2:2096,
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INCOME TAX APPELLATE TRIBUNAL, CHENNA
[ CAUSELIST OF "A" BENCH FOR 14th OCTOBER 2026 (WEDNESDAY)
‘ BEFORE HON'BLE SHRI S.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND BEFORE HON'BLE SHR| S-R.RAGHUNATHA, ACCOUNTANT MEMBER i
IN COURT ROOM 4 ) :
Srl_|Appeal Number Assmt. Ye{Assessee Name Counsel [Remarks '
1 |IT(ss)A 13/CHNY/2026 2023-24 | [A] PALRA) SENTHILKUMAR fig ;
2 |ITA 3616/CHNY/2026 2012-13 | [A] M/S. TAMILNADU TRADE PROMOTION ORGANISA &
3 |ITA3617/CHNY/2026 2013-14 | [A] M/S. TAMILNADU TRADE PROMOTION ORGANIS/
4 |ITA3618/CHNY/2026 |2014-15 [A] M/S. TAMILNADU TRADE PROMOTION ORGANIS/
> _|ITA3619/CHNY/2026 |2016-17 [A] M/S. TAMILNADU TRADE PROMOTION ORGANIS,/ B.Ramakrishn
6 |ITA 3620/CHNY/2026 [2018-19 [A] M/S. TAILNADU TRADE PROMOTION ORGANISAT |
7 _|ITA 3621/CHNY/2026 |2021-22 [A] M/S. TAMILNADU TRADE PROMOTION ORGAN|S/
8 |ITA3622/CHNY/2026 2021-22 | [A] M/S. TAMILNADU TRADE PROMOTION ORGANIS/
9 |ITA 3623/CHNY/2026 |2023-24 [A] M/S. TAMILNADU TRADE PROMOTION ORGAN|SA
10 |ITA 3628/CHNY/2026 |2019-20 [A] DURAISWAMY SIDDESWARAN )
11 |ITA 3631/CHNY/2026 2019/ [D] CONSTROMALL GOODS PRIVATE LIMITED
12 |ITA 3632/CHNY/2026 2020) [D] CONSTROMALL GOODS PVT LTD
13 |ITA3633/CHNY/2026 |2017-18 [A] INDIA NIPPON ELECTRICALS LIMITED
14 |ITA 3634/CHNY/2026 |2020-21 [A] INDIA NIPPON ELECTRICALS LIMITED

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court__room_4

o

3R RAave sfve,

rawing and Disbursing Officer

AP

income Tax Appellate Triburml,

’

Vennai Benches, Chennai

o ———— e v e

i . e SRR
= -

P L




B e ——— = ~

e = o
S = E——

s ey

5-"—
} i
INCOME TAX APPELLATE TRIBUNAL, CHENNAI L
CAUSE LIST OF "A" BENCH FOR 15th OCTOBER 2026 (THURSDAY) | | j
BEFORE HON'BLE SHRI S.5.VISWANETHRA RAVI, JUDICIAL MEMBER E ;
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 4
Srl_|Appeal Number  |assmt. ve|Assessee Name Counsel |[Remarks . |
1 |IT(SS)A 14/CHNY/2026 |2017-18 | [A] SRI CHAMUNDI JEWELS PALACE E-FILED | i
2 |IT(SS)A 15/CHNY/2026 [2018-19 | [A] SRI CHAMUNDI JEWELS PALACE E-FILED |
3 |IT(SS)A 16/CHNY/2026 |2019-20 | [A] SRI CHAMUNDI JEWELS PALACE EFILED |
4 |IT(SS)A 17/CHNY/2026 |2020-21 | [A] SRI CHAMUNDI JEWELS PALACE E-FILED
> |IT(SS)A 18/CHNY/2026 |2021-22 | [A] SRI CHAMUNDI JEWELS PALACE EFILED
6 |ITA3492/CHNY/2026 |2022-23 | [D] GOVINDARAJAN VENKATAKRISHNA f
7_|ITA 3638/CHNY/2026 {20.15-16 | [A] THATTACHEERI AUGUSTIN JOHN REGIN
8 |ITA 3639/CHNY/2026 2018| [D] RAJESHWARI
9 [ITA3643/CHNY/2026 [2020-21 | [A] MATRIMONY.COM
10 [ITA 3644/CHNY/2026 |2016-17 | [A] THATTACHEERI AUGUSTIN JOHN REGIN =4
11 |ITA 3645/CHNY/2026 |2015-16- | [A] ARUNA RAMANI
12 |ITA 3649/CHNY/2026 [2024-25 | [A] K. SIVADASAN
13 |ITA 3653/CHNY/2026 |2024-25 | [A] SIVARAJ HOLIDAY INN PRIVATE LIMITED E-FILED -
14 |ITA 3654/CHNY/2026 [2020-21 | [A] SIGAMONY ANITASALLY E-FILED -
15 [ITA 3655/CHNY/2026 [2019-202q [A] SUCHITA BHATTACHARYYA E-FILED -

The Link for Hybrid Hearing is :

https://itatchennal.my.webex.com/meet/court_room_d
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI Rl
booBikg
CAUSE LIST OF "A" BENCH FOR 16th OCTOBER 2026 (FRIDAY) by
BEFORE HON'BLE SHRI S.S.VISWANETHRA RA_VI, JUDICIAL MEMBER ] ih' !
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER : MI |
IN COURT ROOM 4 i
Y Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks; -;:JF
i; 1 |ITA3656/CHNY/2026 |[2019-20 [A] RESULTICKS DIGITALS INDIA PVT. LTD.
ﬁ 2 |ITA3659/CHNY/2026 |2015-16 [A] PRADEEP J
IS 3 |ITA3660/CHNY/2026 |[2017-18 [A] PRADEEP |
4 |ITA3661/CHNY/2026 |2015-16 [A] M/S, ARULMIGU SANGAMESWARAR THIRUKOVIL |
5 [ITA3662/CHNY/2026 |[2017-18 [A] KAVERIYAMMAL KATHAGOUNDER PUGAZHENDI
6 |ITA3663/CHNY/2026 |2018-19 [A] MUTHIAIAH NATARAJ )
7 |ITA 3664/CHNY/2026 |2019-20 [A] SHRI SITARAMACHANDRA RAJU POOSAPATI ‘
8 |ITA 3665/CHNY/2026 (2018-19 [A] SHRI SITARAMACHANDRA RAJU POOSAPATI '
9 |ITA3666/CHNY/2026 [2020-21 [A] SHRI SITARAMACHANDRA RAJU POOSAPATI ;
10 [ITA 3670/CHNY/2026 [2018-19 [A] AGATHYAN KNIT GARMENTS
11 |ITA3671/CHNY/2026 |2013-14 [A] KAYAROGANAM BHUVANESWARI
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 14th OCTOBER 2026 (WEDNESDAY)

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 3 Loy
Srl [Appeal Number Assmt. Ye{Assessee Name Counsel [Remarks! !
1 [ITA2107/CHNY/2008 |2004-05 [A] M/S. UNITED INDIA INSURANCE COMPANY LTD. (HCD) e
2 [ITASO6/CHNY/2011  |2003-04 [D] M/S. UNITED INDIA INSURANCE CO. LTD. (HCD) Co M
3 |ITA 1605/CHNY/2011_ [2003-04 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) i ] j
4 |ITA 1606/CHNY/2011 |2004-05 [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) i)
> |ITA 1607/CHNY/2011 [2005-06 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) Lo
6 [ITA1608/CHNY/2011 [2006-07 | [A] UNITED INDIA INSURANCE CO.LMITED | | 5
7_|ITA 1609/CHNY/2011 [2007-08 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) ! !
8 |ITA1610/CHNY/2011 [2008-09 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) |
9 |ITA 28/CHNY/2014 2006-07 | [A] UNITED INSTURANCE & CO. LTD. (HCD) ‘
10 |ITA 30/CHNY/2014 2009-10 | [A] UNITED INSTURANCE & CO. LTD. (HCD)
11 |ITA 764/CHNY/2014 [2010-11 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
12 |ITA 1149/CHNY/2016 [2011-12 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD)
13 |ITA 1511/CHNY/2016 [2011-12 | [D] UNITED INDIA INSURANCE CO. LIMITED (HCD)
14 |ITA364/CHNY/2017 [2012-13 | [A] UNITED INDIA INSURANCE CO. LIMITED (HCD) i
1> |ITA626/CHNY/2017  |2012-13 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD) b i
16 |ITA 1085/CHNY/2017 [2013-14 |[A] UNITED INDIA INSURANCE CO. LIMITED ‘
17_|ITA 1571/CHNY/2017 [2013-14 | [D] UNITED INDIA INSURANCE CO. LTD. (HCD) A
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4 : 5
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 16th OCTOBER 2026 (FRIDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER

AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl |Appeal Number  |Assmt. YelAssessee Name Counsel |Remarks"~ 1
1|IT(IT)A 7/CHNY/2026  |2020-21 | [A] TAMIL SELVI RAJENDRAN Pavithra -
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room__Z F g
C
(T
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 12-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE SHRI GEORGE GEO
AND HON'BLE_SHRI GAGAN GOYAL, AM

LA

IN COURT ROOM 1 (SIMPLE ISSUE)

RGE.K, VICE PRESIDENT

sri |Appeal Number Assmt. |Assessee Name Counsel Name [Remarks

1 |ITA 4340/CHNY/2026  |2013-14 | [Al ARULMIGU GANGADHARESWAER TEMPLE efiling

2 |ITA 4341/CHNY/2026  [2015-16 [A] ARULMIGU GANGADHARESWAER TEMPLE efiling

3 |ITA 4342/CHNY/2026  |2017-18 [A] ARULMIGU GANGADHARESWAER TEMPLE efiling

4 |ITA 4344/CHNY/2026  |2022-23 [A] RAJENDIRAN SURESH efiling

7 |ITA 4353/CHNY/2026  [2022-23 [A] RAJENDIRAN SURESH efiling

8 |ITA 4354/CHNY/2026  |2022-23 | [A] RAJENDIRAN SURESH efiling

o |iTA 4355/CHNY/2026  |2022-23 [A] RAJENDIRAN SURESH efiling

5 |ITA 4348/CHNY/2026  |2011-12 [A] KANAPPAN KRISHNAN G.Baskar

6 |ITA 4352/CHNY/2026 2013-14 | [A] VIJAY SALES CORPORATION efiling

10 |ITA 4358/CHNY/2026  |2018-19 [A] MOHAMED YUSUF SADIK BASHA efiling

11 |ITA 4365/CHNY/2026 2020-21 | [A] SOMASUNDARAM POONGODI

12 |ITA 4390/CHNY/2026 _ [NA [A] ANGAMMAL EDUCATIONAL TRUST efiling

13 |ITA 4391/CHNY/2026 _ |NA [A] ANGAMMAL EDUCATIONAL TRUST efiling

14 |ITA 4394/CHNY/2026 2019-20 | [A] MALIK IMRAN BASHA efiling
15 |ITA 4415/CHNY/2026 2017-18 | [A] PRAVEENA (SMC) efiling

16 |ITA 4416/CHNY/2026 2021-22 | [A] SELVARAJ KAMATCHI efiling
17 |ITA 4421/CHNY/2026 2015-16 | [A] DURGA DASS efiling

18 |ITA 4437/CHNY/2026 2015-16 | [A] LAKSHMI RAJASEKARAN efiling
19 |ITA 4449/CHNY/2026 2017-18 | [A) GOVINDASAMY SRINIVASAN efiling
20 |ITA 4451/CHNY/2026 2020-21 | [A] ABDUL KUTHA JASMIN BANU efiling

The Link for Hybrid Hearing is https:llitatchennai.my.webex.oomlmeetfcburt_room_1
%
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12 9T 2021 - 15300 EG.2023
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INCOME TAX APPELLATE TRIBUNAL CHENNAI
CAUSE LIST OF B BENCH FOR 12-0CTOBER-2026 (MONDAY)
ADJOURNED CASES IN COURT ROOM 1

Srl [Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
21 |ITA 678/CHNY/2024  |2021-22 | [D] TEXSYARD INTERNATIONAL ™) efiling
22 |ITATSTICHNY/2024 201516 | [A) TEXSYARD INTERNATIONAL _/

23 [ITA758/CHNY/2024 _ |2017-18 | [A] TEXSYARD INTERNATIONAL Add- o

24 |ITA 759/CHNY/2024  |2018-19 | [A] TEXSYARD INTERNATIONAL o7liz]2b

25 [ITA 760/CHNY/2024 2019-20 | [A] TEXSYARD INTERNATIONAL
26 |ITA 761/CHNY/2024 2020-21 | [A] TEXSYARD INTERNATIONAL

27 [ITA 762/CHNY/2024 2021-22 | [A] TEXSYARD INTERNATIONAL

28 |ITA 3886/CHNY/2026  (2020-21 | [A] KANDHAKUMAR RAJAGOPAL efiling
29 [ITA 3887/CHNY/2026  |2017-18 | [A] MANNUR VARIJA RAJKUMAR efiling
30 |ITA 3889/CHNY/2026  |2017-18 | [A] GOVINDASAMY SURESH efiling
31 |ITA 3891/CHNY/2026  |2016-17 | [A] MASANAKONAR MAYANDI efiling
32 |ITA 3892/CHNY/2026  {2017-18 | [A] RAMASAMY ANANDAKANNAN | efiling

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
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Drawing and Disbursgl‘g‘gfg?rw

Income Tax Appellate Tribun:al.
Chennai Renches, Chennat

¢



— 12 9T 2021 - 15 R 3023
f SR ety siftrepor, 37 6
INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 13-OCTOBER-2026 (TUESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLE SHRI GAGAN GOYAL, AM
IN COURT ROOM 1 (SIMPLE ISSUE)
! Srl [Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

1 [ITA 4459/CHNY/2026  12019-20 | [A] SREE BAKAVATI COPRA PRODUCTS efiling

2 [ITA 4465/CHNY/2026  |2022-23 | [A] PAVITHRAN ASEPTIC FRUIT PRODUCT efiling

[A] STATE BANK OF INDIA OFFICERS

ITA 4473/CHNY/2026  |2021-22 [COOPERATIVE THRIFT AND CREDIT  |G.Baskar
- [A] STATE BANK OF INDIA OFFICERS

ITA 4474/CHNY/2026  |2022-23 |COOPERATIVE THRIFT AND CREDIT

[A] MUSLIM ARTS COLLEGE,

ITA 4475/CHNY/2026  |2019-20 |KANYAKUMARI, TAMILNADU efling |

5

6 |ITA 4478/CHNY/2026  [2019-20 | [A] D MADHAN

7 [ITA 4480/CHNY/2026  [2015-16 [ [A] KALPATHY VAIDYANATHAN GURUMANI (SMC)
8

9

ITA 4481/CHNY/2026  |2022-23 | [A] APPADURAI SUBRAMANI

=1 w

ITA 4482/CHNY/2026  [2020-21 | [A] SOMASUNDARAM RAVI efiling
10 [ITA 4489/CHNY/2026  |2025-26 | [A] SRI SAILAPATHI EDUCATION TRUST efiling
11 [ITA 4490/CHNY/2026  |2025-26 | [A] SRI SAILAPATHI EDUCATION TRUST efiling
12 [ITA 4492/CHNY/2026  |2015-16 | [A] ARUL KANAGARAJAN efiling
13 [ITA 4496/CHNY/2026  |2013-14 | [A] LAKSHMIPRIYAA efiling
[A]MUTHUNAGAR TAILORING
! 14 |ITA 4497/CHNY/2026  [2021-22 |WOMENS DEVELOPMENT COTTAGE efiling
15 |ITA 4498/CHNY/2026  [2021-22 | [A] ZIG ZAG INTERNATIONAL efiling
| 16 [ITA 4501/CHNY/2026  |2021-22 | [A] ZIG ZAG INTERNATIONAL efiling
17 [ITA 4500/CHNY/2026  [2018-19 | [A] KALADHARAN SRIKANTH efiling
18 |ITA 4508/CHNY/2026  [2023-24 | [A] AMAR RAHMAN N.Quadir Hose
19 [ITA 4509/CHNY/2026  |2023-24 | [A] AMAR RAHMAN N.Quadir Hose
[A] CUDDALORE DISTRICT CENTRAL
20 |ITA 4510/CHNY/2026  [2018-19 |CO-OPERATIVE BANKLTD. K.Ravi
[A] VIRGINIA TECH INDIA RESEARCH & _
21 |ITA 4512/CHNY/2026  |NA EDUCATION FORUM efiling

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 13-OCTOBER-2026 (TUESDAY)
ADJOURNED CASES IN COURT ROOM 1

Srl (Appeal Number Assmt.  |Assessee Name Counsel Name |[Remarks
22 {ITA 2443/CHNY/2025 2014-15 [A] SUDHIR RAJA RAVINDRAN q G.Baskar

23 |ITA 3893/CHNY/2026 2018-19 [A] VUMMIDI BANGARU KANNAN AND SON /

24 |ITA 3894/CHNY/2026 2019-20 [A] VUMMIDI BANGARU KANNAN AND SON {

25 |ITA 3895/CHNY/2026 2020-21 [A] VUMMIDI BANGARU KANNAN AND SON

26 |ITA 3896/CHNY/2026 2021-22 [A] VUMMIDI BANGARU KANNAN AND SON /

27 |ITA 3897/CHNY/2026 2020-21 [D] SIVALINGAM RAMANATHAN CHETTIAR \ efiing
28 |CO 90/CHNY/2026 2020-21 [A] SIVALINGAM RAMANATHAN CHETTIAR efiling
29 |ITA 3898/CHNY/2026 2014-15 [D] HAMSAVENI SPINNERS LTD. efiling
30 |ITA 3899/CHNY/2026 2019-20 [D] SUBBIAH NADAR JEGATHEESAN : efiling
31 |ITA 2381/CHNY/2026 2022-23 [A] SIVASANKAR REAL ASSETS PVT. LTD.

32 [ITA 2382/CHNY/2026 2022-23 | [A] SHANMUGAM ASOKAN A c\{}d o
33 |ITA 2409/CHNY/2026 2015-16 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD. ]

34 |ITA 2410/CHNY/2026 2016-17 | [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD. erh 226

35 |ITA 2411/CHNY/2026 _ |2017-18 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

36 |ITA 2412/CHNY/2026 201819 | [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD. | 6312 |2

37 |ITA 2413/CHNY/2026 2019-20 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

38 |ITA 2414/CHNY/2026 2020-21 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

39 |ITA 2415/CHNY/2026 2021-22 JA] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

40 |ITA 2416/CHNY/2026 2022-23 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

41 |ITA 2417/CHNY/2026 2023-24 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

42 [ITA 2418/CHNY/2026 2024-25 [A] ASHOK NANDAVANAM PROPERTIES PVT. LTD.

43 [ITA 3785/CHNY/2026 2024-25 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE MITED

44 |ITA 3800/CHNY/2026 2016-17 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE UMITED

45 |ITA 3801/CHNY/2026 2023-24 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LIMITED

46 |ITA 3817/CHNY/2026 2015-16 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LI\MTED

47 [ITA 3818/CHNY/2026 2017-18 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LI*IITED

48 |ITA 3819/CHNY/2026 2018-19 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LIP*ITED

49 |ITA 3820/CHNY/2026 2019-20 | [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LIWITED

50 |ITA 3821/CHNY/2026 2020-21 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LII‘\ITED

51 |ITA 3822/CHNY/2026 2021-22 [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LID‘ITED

52 |ITA 3823/CHNY/2026 202223 | [D] ASHOK NANDAVANAM PROPERTIES PRIVATE LINITED

53 |ITA 572/CHNY/2026 2014-15 | [D] ASHOK NANDAVANAM PROPERTIES PVT. LTD

54 [ITA 573/CHNY/2026 2015-16 | [D] ASHOK NANDAVANAM PROPERTIES PVT. LTD

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1 ~
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AP AYY ftrevor, 33 Nid
INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 1

1 Srl |Appeal Number Assmt. |Assessee Name Counsel Name [Remarks

;‘ 1 |ITA 1366/CHNY/2026  |2019-20 | [D] ARUNA ANTONY KAMAL KUMAR
2 |ITA3901/CHNY/2026 |2021-22 | [D] MOOKA THEVAR SHANTHI efiling
3 |CO 94/CHNY/2026 2021-22 | [A] MOOKA THEVAR SHANTHI efiling
4 |ITA 3902/CHNY/2026  |2011-12 | [D] TVH-EKANTA efiling
5 |ITA 3903/CHNY/2026  |2012-13 | [D] TVH-EKANTA efiling
6 |CO 88/CHNY/2026 2011-12 | [A] TVH EKANTA
7 |CO 89/CHNY/2026 2012-13 | [A] TVH EKANTA
8 [ITA 3904/CHNY/2026  |2017-18 | [D] JAYABHARATH HOMES PRIVATE LIMITED efiling
9 [ITA 3905/CHNY/2026 |2018-19 | [D] JAYABHARATH HOMES PRIVATE LIMITED efiling |
10 |ITA 3906/CHNY/2026  |2019-20 | [D] JAYABHARATH HOMES PRIVATE LIMITED efiling
11 |ITA 3907/CHNY/2026  [2020-21 | [D] JAYABHARATH HOMES PRIVATE LIMITED efiling
12 |ITA 3908/CHNY/2026  [2021-22 | [D] JAYABHARATH HOMES PRIVATE LIMITED efiling
13 |ITA 3909/CHNY/2026  [2022-23 | [D] JAYABHARATH HOMES PRIVATE LIMITED efiling
14 |ITA 3910/CHNY/2026  |2017-18 | [D] DAEBU AUTOMOTIVE SEAT INDIA PVT LTD efiling
15 [ITA 3911/CHNY/2026  |2022-23 | [D] UTHAMCHAND VISHAL efiling
16 |ITA 3912/CHNY/2026  [2020-21 | [A] VENGATESAN RAVICHANDRAN V.Meenakshi Sundar
17 |ITA 3913/CHNY/2026  [2024-25 | [A] VELLAYAN ARUNACHALAM efiling
18 |ITA 3914/CHNY/2026  |2016-17 | [A] PALANISAMY T.S.Lakshmi Venkatraman
19 |ITA 3918/CHNY/2026  |2024-25 | [A] PALANIMUTHU SAKTHIVEL T.S.Lakshmi Venkatraman

The Link for Hybrid Hearing is https:ﬂitatchennai.my.webex.comlmeetlcourt_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 15-OCTOBER-2026 (T HURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRI GAGAN GOYAL, AM

IN COURT ROOM 1
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

1 |ITA 3920/CHNY/2026  [2015-16 | [A] NEELAMEGAMPILLAI ASAITHUMBIE |T.5.Lakshmi Venkatraman

2 |ITA 3921/CHNY/2026  [2019-20 | [A] RAJKUMAR GEETHALAKSHMI efiling

3 |ITA 3923/CHNY/2026  [2018-19 | [A] SATHYA THANGA MAALIGAI

4 |ITA 3924/CHNY/2026  |2019-20 | [A] SATHYA THANGA MAALIGAI

5 |ITA 3925/CHNY/2026  [2020-21 | [A] SATHYA THANGA MAALIGAI

6 [ITA 3926/CHNY/2026  |2021-22 | [A] SATHYA THANGA MAALIGAI

7_|ITA 3927/CHNY/2026  [2018-19 | [D] SRIKRISAR TRUST efiling
[D] YENNARKAY RAVINDRAN

8 [ITA 3928/CHNY/2026  [2014-15 |CHIRANJEEVI RATHNAM

9 |CO 87/CHNY/2026 2014-15 | [A] YENNARKAY RAVINDRAN

10 |ITA 3932/CHNY/2026  |2019-20 | [A] PATRANABIS LEATHER INDUSTRIES efiling
11 |ITA 3933/CHNY/2026  [2012-13 | [A] IDFC FIRST BHARAT LIMITED

12 |ITA 3941/CHNY/2026 2022-23 | [A] SRIDHAR efiling
13 |ITA 3942/CHNY/2026  [2018-19 | [A] SIVAGURUSAMY VELLAISAMY - efiling

[A] AUNDIPATTI MELAPETTAI HINDU
NADAR, URAVINMURAI ANGILAPALLI
14 |ITA 3943/CHNY/2026  [2020-2021|SANGAM, AUNDIPATTI efiling

The Link for Hybrid Hearing Is https://itatchennai.my.webex.com/meet/court_room_1
r\ﬂ\;"/
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 16-OCTOBER-2026 (FRIDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K VICE PRESIDENT
—-____'___———_I_______

AND HON'BLE SHRIGAGAN GOYAL, AM

IN COURT ROOM 1
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 3944/CHNY/2026  [2017-18 [A] REENA SRINIVAS efiling
[D] TUPLIAMODU ARUNACHALAM
2 |ITA 3945/CHNY/2026  |2019-20 [ARULPATHY efiling
[A] TUPLIAMODU ARUNACHALAM
3 [CO 95/CHNY/2026 2019-20 [ARULPATHY
4 [ITA 3946/CHNY/2026  [2020-21 [A] LALITHAMBIGAI BALAJI efiling
9 |ITA 3948/CHNY/2026  |2018-19 [A] MANIBALA TRANSPORT efiling
6 |ITA 3949/CHNY/2026  |2022-23 [A] AVAIL SOLUTIONS PRIVATE LIMITED efiling
7 |ITA3953/CHNY/2026  [2012-13 [A] LUHA JEWELLERY
8 [ITA 3954/CHNY/2026  [2017-18 [A] LUHA JEWELLERY
9 |ITA 3955/CHNY/2026  |2018-19 [A] LUHA JEWELLERY
10 [ITA 3956/CHNY/2026  |2019-20 [A] LUHA JEWELLERY
11 |ITA 3957/CHNY/2026  |2022-23 [A] THE GRD TRUST B.Prathasarathy
12 |ITA 3960/CHNY/2026  |2014-15 [A] K.VENKATRAMAN & CO efiling |
13 |ITA 3961/CHNY/2026  [2015-16 | [A] K.VENKATRAMAN & CO efiling

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
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INCOME LA o
oM. TAX APPELLATE TRIBUNAL, CHENNAI
BE?:: ;;USE !.IST OF B BENCH FOR 12-OCTOBER-2026 (MONDAY)
FORE HON'BLE SH.MANU KUMAR GIRI, JM
ON'BLE SHRI S.R.RAGUNATHA, AM

e IN COURT ROOM 4
s1rl ¢:::nt. Assessee Name Counsel Name |Remark
ITA 1523/CHNY/20 s
o e 3710;CHNY/20§§ zg: .";-16 [A] SRINIVASAN GOPINATHAN G.Baskar
i 2018-18 [A] AMAR JEWELLERY HOUSE S.Sridhar
: Tiemat 2019—1 9 | [AJAMAR JEWELLERY HOUSE S.Sridhar
AT 2020-20 [A] AMAR JEWELLERY HOUSE S.Sridhar
ATy -21 | [A]AMAR JEWELLERY HOUSE S.S i
= 2021-22 | [A] AMAR JEWELLERY HOUSE Slszj:ar
Sridhar
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e INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 13-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE SHRIINTURI RAMA RAO, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks

1 |ITA 1587/CHNY/2026  12020-21 | [A] PAVADAI ANBAZHAGAN

2 |ITA 1588/CHNY/2026  |2020-21 | [A] PAVADAI ANBAZHAGAN

3 |ITA 1589/CHNY/2026  |2020-21 | [A] PAVADAI ANBAZHAGAN

4 |ITA1761/CHNY/2026  {2019-20 | [A] SITHIRAIPANDIAN MANICKARAJ N.V.Balaji

5 [ITA1762/CHNY/2026  |2019-20 | [A] SITHIRAI PANDIAN SIVANANDAM

. The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELL ATE TRIBUNAL, CHENNAI
FIXED FOR CLARIFICATION CAUSE LIST OF B BENCH FOR 14-OCTOBER-2026 (WEDNESDAY)
AND HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
IN COURT ROOM 3

Appeal Number Assmt. [Assessee Name Counsel Name [Remarks
o Year

1 |ITA1325/CHNY/2026  |2015-16 [D] RADHAKRISHNA CHETTY BALAJI
The Link for Hybrid Hearing is https://itatchenna.my.webex.com/meeticourt_room_3
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/ - INCOME TAX APPELLATE TRIBUNAL CHENNAI
/ FIXED FOR CLARIFICATION CAUSE LIST OF B BENCH FOR 15-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE SH.MANU KUMAR GIRI, JM
AND HON'BLE SHRI S.R.RAGUNATHA, AM
IN COURT ROOM 4
Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
Srl Year

1 I.TA 1808/CHNY/2026  [2017-18 | [A] LOOCUST INCORP APPAREL EXPORT
The Link for Hybrid Hearing is https://itatchennai,my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL CHENNAI
CAUSE LIST OF C BENCH FOR 12th October 2026 MONDAY
HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 3
Srl [Appeal Number Assmt. (Assessee Name Counsel Name [Remarks
Year
1{ITA 1130/CHNY/2025 |2015-1¢8 [A] FAIZUR RAHMAN SAYEED S. Sridhar

2[ITA 1131/CHNY/2025 2017-18 | [A] FAISUR RAHMAN SAYEED
[A] MOHAMEDNIYAZ

3(ITA 2970/CHNY/2025 2014-15 ADAMABDULRAHUMAN Abishek Murali
[A] JAGAT EDIBLE OILS INDIA PVT.

4|ITA 43/CHNY/2026 2017-18 |LTD. (SMC) S. Sridhar

S|ITA 54/CHNY/2026 2017-18 | [A] A.K. AHAMED & SONS

[A] SHANMUGA SUN DRARAM

6[ITA 255/CHNY/2026 2022-23 |GANESA MURTHY, THANJAVUR G. Baskar
7|ITA 345/CHNY/2026 2016-17 | [A] PRAKASH DHARAN D. Anand
8|ITA 375/CHNY/2026 2013-14 | [A] DURAIRAJ VIJAY GOPAL Abishek Murali
[D] MANICKAM CHETTIAR
9(ITA 379/CHNY/2026 2022-23 |VELMURUGAN D. Anand
10/ITA 1901/CHNY/2026 2020-21 | [A] LIGHTS ON Nandhini

2013- [A] HAMSAVENI SPINNERS
11/ITA 2074/CHNY/2026 2014 PRIVATE LIMITED

[A] VELLORE SIVARAJAN
12|ITA 2077/CHNY/2026 2019-20 [SAINARAYANA

13|ITA 2079/CHNY/2026 2017-18 | [A) TAMIZHARASAN MANIKANDAN

14]ITA 2521/CHNY/2026 202021 | [A] CHRISTY VIIAY ROY Assessee
15]ITA 4194/CHNY/2026 [2022-23 | [A] AURG (AB TRUST Ravi Kannan
16]SA 156/CHNY/2026 _ |2022-23 | [A] AURG LAB TRUST
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3

Meeting number :-2644 920 3834
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IN COURT ROOM 3

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C_BENCH FOR 13th October 2026 TUESDAY l
HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

Srl  |Appeal Number Assmt. |Assessee Name
Year

Counsel Name

1[ITA 4586/CHNY/2026 |2021-22 [A] BALACHANDRANAN INDRA Kumar

Yeshwanr

2|ITA 1168/CHNY/2025 |2018-19 | [A] ELIZABETH SIMA PUTHRAN T. Banusekar

3|ITA 57/CHNY/2026 2013-14 | [A] DAVOSIYA MATHEW

Abishek Murali

[A] ARVIND RAMSEVAK
4{ITA 71/CHNY/2026 2016-17 |CHATURVEDI

Hitten Takkar

[A] ANGALAMMAN

S|ITA 114/CHNY/2026  (2017-18 |SHUMITHRAA

NARUDACHALAMOORTHY

Abishek Murali

6|ITA 306/CHNY/2026 [2015-16 [A] PAKKIRI SUMATHI

7]ITA 353/CHNY/2026  [2017-18 |KARTHIK

[A] RAJU KANDIYAR PALANIVEL Anandd

Babunath

8[ITA 371/CHNY/2026  |2020-21 | [A] SREE AKHILA SILVERS

S. Sridhar

9|ITA 406/CHNY/2026  |2017-18 [LIMITED

[A] PRESCO (INDIA) PRIVATE

10]ITA 439/CHNY/2026  [2017-18 [A] SANKARANARAYANAN RAMESH [NV Balaji

11]ITA 2078/CHNY/2026 |2017-18 |PRIVATE LIMITED

[A] DHANDAPANI EXPORTS

12|ITA 2091/CHNY/2026 |2014-15 |ESTATE LTD.

[A] STANES AMALGAMATED

S. Sridhar

13|ITA 2171/CHNY/2026 (2023-24 | [A] GANESH KUMAR RAJARAMAN [PM Kathir

14|ITA 4098/CHNY/2026 [2023-24 | [A] GANESH KUMAR RAJARAMAN PM Kathir

Meeting link - https://itatchennai.my.webex.com/meet/court_room_

Meeting number :-2644 920 3834

HATAH

\ot

IR fraver s,

Drawing and Disbursing Officer

Income Tax Appellate Tribunal,
Chennai Benches. Charrai

~



T AT IO, ot U1
COME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C BENCH FOR 14th October 2026 WEDNESDAY
HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
IN COURT ROOM 3

Srl \Appeal Number Assmt. |Assessee Name Counsel Name
Year

SIMPLE ISSUES
[A] DHANUSHKODI

SIVASUBRAMANIAN
AT PERTTASAIVIY

CHANDRASEKARAN R. Hemalatha
[A] RAMANATHAN K.
VENKATARAMAN

LA MIENA RANAANTNA

CHATHIRAM

IN

1\lTA4514/CHNY/2026 2016-17

2\1TA4517/CHNY/2026 2017-18

3\ ITA 4522/CHNY/2026 |2015-16

Shanmugam,CS

B 4\|TA4524/CHNY/2026 NA S. Sridhar

5\1TA4525/CHNY/2026 2021-22 | [A] SURESH KUMAR

6\ ITA4527/CHNY/2026 [NA

[A] DUBAI NAGARATHAR SANGAM
[A] SRI BALASUBRAMANIASWAMY

7\\TA4528/CHNY/2026 2026-27 |TEMPLE

[A] MANNARGUDI MILK

2020- |PRODUCERS CO-OPERATIVE
8|ITA 4531/CHNY/2026 |2021 SOCIETY LIMITED - T848

Alagappan

olITA 4533/CHNY/2026 {2020-21
Not

Applicab | [A] MASJID NOORUNNISSA AHLE
10{ITA 4540/CHNY/2026 |le HADEES

11|ITA 4542/CHNY/2026 |2018-19

[A] SENTHILKUMAR KANIMOZHI

[A] S H LOGISTICS PRIVATE LIMITED
[A] GOPALAN VAITHEESWARAN
12|ITA 4544/CHNY/2026 |2020-21 |(SMC)

2018- [A] PARAMOUNT TEA MARKETING
13{ITA 4548/CHNY/2026 |2019 (SOUTH INDIA) PRIVATE LIMITED
r [ATAAS33 UMAREDDIYUR
PRIMARY AGRICULTURAL
14|ITA 4549/CHNY/2026 {2019-20 |COOPERATIVE CREDIT SOCIETY
2020-
15|ITA 4554/CHNY/2026 |2021 [A] THANGARA)
16|ITA 4556/CHNY/2026 |2015-16 [A] AYYANATHAN GUNASEKARAN |Madhu Gupta
17|ITA 4557/CHNY/2026 [2015-16 [A] AYYANATHAN GUNASEKARAN
[A] VAIPADI PRIMARY

. AGRICULTURAL CO OPERATIVE
18|ITA 4559/CHNY/2026 |2015-16 CREDIT SOCIETY LIMITED

|

19
rzo ITA 4561/CHNY/2026 |2021-22 | [A] A MURUGADOSS

L21 ITA 4562/CHNY/2026 |2016-17 [A] LOGANATHAN Ravi Kannan

ITA 4560/CHNY/2026 |2020-21 [A] A MURUGADOSS

w2/
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Regular Appeals
2017-
22(ITA 3104/CHNY/2025 2018 [A] SHANKAR HARI
[A] KRISHNAKUMAR KAUSHIK
23|BMA 19/CHNY/2025 2019-20 [MURUGAN \
24|ITA 73/CHNY/2026 2017-18 | [A] ASHOK (HUF) (SMC)
2012- Adjd. To

25{ITA 132/CHNY/2026  |2013 [A] SAKTTHI FOOTWEAR
26(ITA 1592/CHNY/2026 2016-17 | [A] THE COMMERCIAL EMPLOYEES 23/12/2026
[A] GERMAN POLYMERS AND
27|ITA 2093/CHNY/2026 |2011-12 GOATING P, LTD.

28|ITA 2154/CHNY/2026 2021-22 | [D] PARAMASIVAM

2026-
29|ITA 2155/CHNY/2026 2027 [A] WILLOW FOUNDATION

Meeting link - https://itatchennai.my.webex.com/meet/court_roomu |
Meeting number :-2644 920 3834 l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C_.BENCH FOR 15th October 2026 THURSDAY
HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

COURT ROOM 3

Appeal Number

Assmt.
Year

Assessee Name

Counsel Name

SIMPLE ISSUES

1|ITA 4564/CHNY/2026

2014-15

[A] SHANTHI FOLIE

NV Balaji

2|ITA 4574/CHNY/2026

2020-21

[A] N.D.R. WAREHOUSING
PRIVATE LIMITED

J. Saravanan

ITA 4575/CHNY/2026

2025-26

[A] MADURAI MULTIPURPOSE
SOCIAL SERVICE SOCIETY

T.Vasudevan

ITA 4578/CHNY/2026

2019-20

[A] SHANMUGASUNDRAM
RAJESHWARI (SMC)

S.Sridhar

ITA 4585/CHNY/2026

2018-19

[A] K216 ANTHIUR PRIMARY
AGRICULTURAL COOPERATIVE
CREDIT SOCIETY

[=2]

ITA 4587/CHNY/2026

2023-24

[A] THE VELLORE DISTRICT CO
OPERATIVE MILK PRODUCER
UNION LIMITED

ITA 4601/CHNY/2026

2022-23

[A] VIKING WARE HOUSING

[o.2]

ITA 4603/CHNY/2026

NA

[A] VIVASAYEE TRUST

PR Balachandar

W

ITA 4604/CHNY/2026

NA

[A] VIVASAYEE TRUST

10(ITA 4606/CHNY/2026

2016-17

[A] DAL MARKETING SOLUTIONS
LIMITED

N. Vijayakumar

11(ITA 4607/CHNY/2026

2016-17

[A] DAL MARKETING SOLUTIONS
LIMITED

12|ITA 4608/CHNY/2026

2017-18

(A] DAL MARKETING SOLUTIONS
LIMITED

13|ITA 4609/CHNY/2026

2017-18

[A] DAL MARKETING SOLUTIONS
LIMITED

14|ITA 4387/CHNY/2026

2016-17

[A] DAL MARKETING SOLUTIONS
LIMITED

15|ITA 4613/CHNY/2026

2017-18

[A] ANGAMUHTHU RAMESWARAN

16|ITA 4617/CHNY/2026

2017-18

[A] GANGAVAN GANGAVARAJAN

17|ITA 4618/CHNY/2026

2017-18

[A] GANGAVAN GANGAVARAJAN

18|ITA 4621/CHNY/2026

2017-18

[A] VENKATASUBRAMANIAN (SMC)

James Victor

19|ITA 4624/CHNY/2026

2020-21

[A] SIVAN NADAR CHERMAKKAN!

20|ITA 4625/CHNY/2026

2011-12

[A] AVR SWARNAMAHAL JEWELRY
LIMITED

21|ITA 4628/CHNY/2026

2020-21

[A] NAGARAJAN RAJARAJAN

22

ITA 4634/CHNY/2026

2023-24

[A] LALCHAND JAIN

Me*’-h;"‘j Linl - hu'-'PS:// (tatehennal » My -webexoc,am/mcgt/

Court _~oom —

Mee_hzvli Nuwmber [ b4l T20 3834
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REGULAR APPEALS

23|ITA 2627/CHNY/2024 |2017-18 | [A] VASANTHA LAKSHMI

24{ITA 2990/CHNY/2025 [2016-17 | [A] RAJENDRAN JEYAGANDAN

25[ITA 2991/CHNY/2025 [2017-18 | [A] RAJENDRAN JEYAGANDAN

26|ITA 12/CHNY/2026 2022-23 | [D] MUTHUKUMAR

[A) SHREE LAKSHMI DEVI
27|ITA 91/CHNY/2026 2017-18 |PROPERTY DEVELOPERS PVT.LTD.

[A] RAJESWARI, W/O LATE
28(ITA 130/CHNY/2026  |2020-21 |JAYARAMAN KARTHIKEYAN

29(ITA 180/CHNY/2026  |2020-21 | [A] SENTHIL KUMAR KANNAN

[D] M/S. BASF CATALYSTS INDIA Adjd.
30|ITA 207/CHNY/2026  |2013-14 |PVT LTD To

[D] M/S. BASF CATALYSTS INDIA | 24/12/2026
31|ITA 208/CHNY/2026  |2014-15 |PVT LTD

32|CO 10/CHNY/2026 2013-14 | [A] BASF CATALYSTS INDIA PVT LTD

[A] BASF CATALYSTS INDIA PVT.
33|CO 11/CHNY/2026 2014-15 [LTD.

[A] ARUNACHALAM
34|ITA 429/CHNY/2026  |2016-17 |MUTHUKUMAR

35(ITA 576/CHNY/2026  |2016-17 | [A] BOOMA PATHANGI SRIRAMAN

[A] MOHAMED MUTHALIFF ABDUL )
36|ITA 2095/CHNY/2026 |2016-17 |NAZAR |

|
37|ITA 2158/CHNY/2026 |2020-21 | [A] KULANDAIYAPPAN RAJENDRAN

\
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A INCOME TAX APPELLATE TRIBUNAL, CHENNAI
%{ CAUSE LIST OF C BENCH FOR 16th October 2026 FRIDAY
i HON'BLE SHRI INTURI RAMA RAO, ACCOUNTANT MEMBER
Wy AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
| IN COURT ROOM 3

Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
Year

[y

ITA 2039/CHNY/2025 [2012-13 [A] POOSAPPAN ARUL SUNDARAM |S. SRIDHAR
ITA 2040/CHNY/2025 [2014-15 [A] ARULSUNDARAM NITHYA S. SRIDHAR
[D] M/S CAVINKARE PRIVATE
ITA 3098/CHNY/2025 |2008-09 LIMITED T. Banusekar
[D] M/S CAVINKARE PRIVATE
ITA 3099/CHNY/2025 |2010-11 LIMITED

ITA 3193/CHNY/2025 [2008-09 [A] CAVINKARE PVT. LTD.

ITA 3194/CHNY/2025 [2009-10 [A] CAVINKARE PVT. LTD.

ITA 3195/CHNY/2025 2011-12 | [A] CAVINKARE PVT. LTD.

[D] M/S CAVINKARE PRIVATE

N

125

N

8|ITA 3312/CHNY/2025 |2009-10 |LIMITED
» [Al MAHAAMERU SPINNING MILLS
9|ITA 3889/CHNY/2025 |2020-21 |PRIVATE LIMITED S. SRIDHAR
[A] MARUTHAVANAN Ms. Sandhya
10]ITA 381/CHNY/2026  |2015-16 |ANANDAVANAN Samudra

[A] MARUTHAVANAN
11/ITA 382/CHNY/2026 2017-18 ([ANADAVANAN

[A] MARUTHAVANAN
12]ITA 383/CHNY/2026 2018-19 |ANANDAVANAN

Meeting link - https://itatchennai.my.webex‘com/meet/courthroom_3

Meeting number :-2644 920 3834
bt
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Srl AEEeal Number

1(ITA SSO/CHNY/2026
2|ITA 2581/CHNY/2026

l 3[ITA 2582/CHNY/2026
== TENED |

41ITA 2583/CHNY/2026

l 5/ITA 2584/CHNY/2026
6|ITA 3479/CHNY/2026

ITA 3494/CHNY/2026

8
I 9(ITA 3495/CHNY/2026

10(ITA 3496/CHNY/2026

l 11(ITA 3497/CHNY/2026
12]ITA 4184/CHNY/2026

13(ITA 4304/CHNY/2026

| 14]A 4467/CHNY/2026

My, webex .
. P ibatchennat . H.e
1‘|ed'w‘j' Quatc ; hEbpsl iba

IN COURT ROOM 4
AY Assessee Name

[A] RAMACHANDRAN ROHIT
2016-17 JAGANATHAN

2016-17 | [D] CHAKRAPAN| JAYAKUMAR
2017-18 [ [D] CHAKRAPAN| JAYAKUMAR
2018-19 | [p] CHAKRAPAN] JAYAKUMAR
2019-20 [ [p] CHAKRAPAN] JAYAKUMAR
2016-17 [ D] CHAKRAPAN| JAYAKUMAR

l 7[ITA 3493/CHNY/2026
s S o L o |

2017-18 [D] CHAKRAPAN| JAYAKUMAR
2018-19 [D] CHAKRAPAN| JAYAKUMAR
2018-19 [D] CHAKRAPAN] JAYAKUMAR
2019-20 [D] CHAKRAPAN| JAYAKUMAR
2019-20 [D] CHAKRAPAN] JAYAKUMAR

2016-17 [D] CHAKRAPAN| JAYAKUMAR
2024-25 [D] CHAKRAPAN] JAYAKUMAR

2017-18 (D] CHAKRAPANIJAYAKUMAR

' ; €2)p
A ber ! 2bndy 5
Mee"’mﬁ Nambe
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Income Tax Appellate Tribunal,
Chennai Benches, Chennai
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D-BENCH FOR 12/10/2026 (MONDAY)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02
Srl Appeal Number Assmt. Year |Assessee Name Counsel Remarks
1[/SA 174/CHNY/2026 2020-21 [A] RGUNASEKAR
2|ITA 4988/CHNY/2026 |2020-21 [A] RGUNASEKAR
3[SA 176/CHNY/2026 2019-2020 | [A] RAJEEV
4|ITA 5125/CHNY/2026 |2019-2020 [A] RAJEEV
5|ITA 2653/CHNY/2026 |- [A] AMANAH CHARITABLE TRUST
6[ITA 3796/CHNY/2026 |2026-27 [A] AMANAH CHARITABLE TRUST
7{ITA 2797/CHNY/2026 |- [A] INTERNATIONAL TUBE ASSOCIATION
8/ITA 2800/CHNY/2026 |(2026-27 [A] RURAL EDUCATION AND DEVELOPMENT SOCIETY
9(ITA 2806/CHNY/2026 [2026-27 [A] KALANJIAM FOUNDATION
10(ITA 2807/CHNY/2026 |2026-27 [A] KALANJIAM FOUNDATION
11}ITA 2810/CHNY/2026 |- [A] TINNEVELLY DIOCESAN TRUST ASSOCIATION
12|ITA 3005/CHNY/2026 |2019-20 [A] ALAGAPPAN KRISHNAN
13[ITA 3006/CHNY/2026 |2012-13 [A] ARI KRISHNA RAJ MADHUMATHI
14|ITA 3038/CHNY/2026 |2016-17 [A] M/S. STAR BIRIANI
15]ITA 3045/CHNY/2026 (2017-18 [A] THANIGAIVEL
N 16|ITA 3061/CHNY/2026 (2013-14 [A] M/S. BALAII PRODUCE COMPANY
\Z ITA 3062/CHNY/2026 |2014-15 [A] M/S. BALAJI PRODUCE COMPANY
18|ITA 3063/CHNY/2026 [2012-13 [A] HEMLATHA BAFNA
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_z
Y
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D-BENCH FOR 13/10/2026 (TUESDAY)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02

Srl Appeal Number Assmt. Yea Assessee Name Counsel Remarks
1/SA 177/CHNY/2026 2012-13 [A] CALCHENNA] MOBILE-WORX PVT LTD
2(ITA 5032/CHNY/2026 |2012-13 [A] CALCHENNA| MOBILE-WORX PVT LTD
3[IT(TP)A 46/CHNY/2026 [2017-18 [A] WRIGHTBUS INDIA (ENGINEERING) PVT. LTD. (TPC)
4{ITA 2889/CHNY/2026 [2019-20 [A] DEVARAJ MEENA
5|ITA 2944/CHNY/2026 |2017-18 [A] PLACID FERNANDEZ
6|ITA 3198/CHNY/2026 |- [A] MEMON CHARITABLE TRUST
7|ITA 3199/CHNY/2026 |- [A] SIDDICK HAJEE AHMED SAIT PVT. FAMILY TRUST
8|ITA 3209/CHNY/2026 |- [A] DAV SIKSHANAM
9([ITA 3211/CHNY/2026 |2016-17 [A] THE INDIA CEMENTS LTD.
10|ITA 3216/CHNY/2026 |- [A] THE COIMBATORE PRODUCTIVITY COUNCIL
11|ITA 3217/CHNY/2026 |- [A] SHRI MEWAR JAIN TRUST
12|ITA 3218/CHNY/2026 [A] THIRU ARUTPA A BALAKRISHNA PILLAI MEMORIAL TRUST
13|ITA 3219/CHNY/2026 |- [A] THIRU ARUTPA A BALAKRISHNA PILLAI MEMORIAL TRUST

The Link for Hybrid Hearing Is : https://itatchennai,mv.webex.com/meet/court_room_z
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INCOME TAX APPE E BUNA ENNAI
CAUSE LIST OF D-BENCH FOR 14/10/2026 (WEDNESDAY)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02 (Simple Issue Cases)

sl |Appeal Number Assmt. Year |Assessee Name Counsel Remarks

=y

ITA 4640/CHNY/2026 [2018-19 [A] GRACE SWAMINATHAN EDUCATIONAL AND CHARITABLE TRUST

()

ITA 4641/CHNY/2026 |2011-12 [A] TIRUTTANI RURAL DEVELOPMENT SOCIETY

w

ITA 4645/CHNY/2026 |2022-23 [A] AA 505 ERUMAIKKARANPUDUR PRIMARY AGRICULTURAL COOPERATIVE

+

ITA 4646/CHNY/2026 |2013-14 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

w

ITA 4652/CHNY/2026 |2014-15 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

(=2}

ITA 4647/CHNY/2026 |2013-14 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

~J

ITA 4648/CHNY/2026 |2013-14 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

oo

ITA 4649/CHNY/2026 [2014-15 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

(Y]

ITA 4650/CHNY/2026 |2014-15 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

10{ITA 4651/CHNY/2026 |2014-15 [A] POONAMALLEE CHANDRASEKARAN BHASKAR

11{ITA 4653/CHNY/2026 |2015-16 [A] POONAMALLEE CHANDRASEKARAN BHASKAR
12|ITA 4655/CHNY/2026  |2015-16 [A] PRAKASH
13|ITA 4658/CHNY/2026 |2017-2018 | [A] KATHERMOHIDEEN

14|ITA 4656/CHNY/2026 [2024-25 [A] GANESAN SIVANANDHAM

1

(5]

ITA 4657/CHNY/2026 [2011-12 [A] CUDDALORE DISTRICT CENTRAL CO-OPERATIVE BANK LTD.

16|ITA 4659/CHNY/2026 |2021-22 [A] CHINNAPPAN PANCHANATHAN SENTHILNATHAN

1

~J

ITA 4668/CHNY/2026  |2026-27 [A] DHANABACKIYAM GANESAN PON MEMORIAL TRUST

18|ITA4667/CHNY/2026 |2018-19 [A] RAMANI DEEPA

19|ITA 4670/CHNY/2026 |2020-21 [A] LAKSHMI

srevo] e Qg g,
ficer
Drawing and Disbursing Off
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Income Tax Appeliate T riburval,
Chennai Benches. Chennai
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21

2
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27

28

29

30

31

3

N

3

w

34

3

w

3

(=2}

37

38

39

40

41

IT(TP)A 6/CHNY/2018 2013-14 [A] KOSTAL INDIA PRIVATE LIMITED -Mq
ITA 307/CHNY/2019  |2013.14 [A] UNIWORLD LOGISTICS PRIVATE LIMITED Oz ] 2%
ITA 308/CHNY/2019  [2015.16 [A] UNIWORLD LoGIsTICs PRIVATE LIMITED
SA 113/CHNY/2025  |2022.23 [A] AIROLI ITP DEVELOPMENT PRIVATE LIMITED (]
ITA 3359/CHNY/2025  |2022-23 [A] AIROLI ITP DEVELOPMENT PRIVATE LIMITED I - \D: 23 -32-
ITA 2716/CHNY/2025  |2018-19 | [A] DURAIRAJ PARIKOSH M\: to
ITA 2717/CHNY/2025  |2018.19 [A] DURAIRAJ PARIKOSH Dﬁ IZI 24
ITA 3570/CHNY/2025  [2021-27 [A] INTELLECT DESIGN ARENA LIMITED
T{TP)A 16/CHNY/2026 |2013-14 [A] ERBIS ENGINEERING COMPANY LIMITED (TPC) ,
IT(TP)A 19/CHNY/2026 |2022.23 [A] DATA INTENSITY INDIA PRIVATE LIMITED (TP() !
IT(TP)A 33/CHNY/2026 |2022-23 [A] KANINI SOFTWARE SOLUTIONS INDIA PRIVATE LIMITED (TPC)
ITA 3240/CHNY/2026  |2025.2¢ [A) ANJUMAN-E-MUFID_E-AHL-E-ISLAM
ITA 407/CHNY/2026  |2022-23 [A] INTELSAT INFLIGHT INDIA LLp !
ITA 907/CHNY/2026  |2022-23 [A] INCANDESCENT TECHNOLOGIES PRIVATE LIMITED 8. mof 33 &1
ITA 945/CHNY/2026  |2022-23 [A] ASCENDAS IT PARK (CHENNAI) LIMITED 4 Jﬂj_. s
ITA 2839/CHNY/2026  |2022-23 [A] INTERNATIONAL SEAPORT DREDGING PRIVATE LIMITED I 09 '{ 7,{ b
ITA 3222/CHNY/2026 |- [A] AKSHAYA EDUCATIONAL AND CHARITABLE TRUST /
ITA 3226/CHNY/2026 |- [A] VEDARTHA STHAPANA SABHA I
ITA 3227/CHNY/2026 |- [A] SHREE MANGALAMBIKA VEDAPARAYANA SABHA ’
ITA 3232/CHNY/2026 |2018-19 [A] M/S. AARTHI SCANS VT, LTD.
ITA 3233/CHNY/2026 |2019-20 | [A] M5, AARTHI SCANS PVT.LTD.
ITA 3234/CHNY/2026 [2022-23 | [A] M/5. AARTH| SCANS PVT. LTD. N
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court__room_z
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D-BENCH FOR 15/10/2026 (THURSDAY)

BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02 (Simple Issue Cases)

Srl |Appeal Number Assmt. Year|Assessee Name

Counsel Remarks

[y

ITA 4671/CHNY/2026 |2013-14 [A] TRIVENI CHEM TRADE

n

ITA 4672/CHNY/2026 |2013-14 [A] TRIVENI CHEM TRADE

w

ITA 4673/CHNY/2026 |2013-14 [A] TRIVENI CHEM TRADE

F=S

ITA 4674/CHNY/2026 |2013-14 (Al TRIVEN| CHEM TRADE

5|ITA 4675/CHNY/2026 |2013-14 [A] TRIVENI CHEM TRADE

6|ITA 4677/CHNY/2026 |2018-19 [A] ANANDHAMURUGAN KEERTH|

~J

ITA 4680/CHNY/2026 |NA [A] SRI JAI SANTHOSHI MATHA

8|ITA 4681/CHNY/2026 |2026-27 [A] FRANCISCAN SISTERS OF ST JOSEPH SOCIETY NO VI

(=]

ITA 4682/CHNY/2026 |2019-20 [A] PERUR BUILDERS PRIVATE LIMITED

ITA 4683/CHNY/2026  |2026-27 [A] CHINNI SRIRAMULU CHETTY VIVEKANANDA
VIDYALAYA TRUST

10

1

[

ITA 4684/CHNY/2026 |2016-17 [A] NANJUNDAPURAM PACCS
12(ITA 4685/CHNY/2026 |2016-17

[A] NANJUNDAPURAM PACCS
13]ITA 4686/CHNY/2026 [2017-18 [A] NANJUNDAPURAM PACCS
14]ITA 4687/CHNY/2026 [2018-19 [A] NANJUNDAPURAM PACCS

1

w

ITA 4688/CHNY/2026 [2018-19 [A] NANJUNDAPURAM PACCS

16(ITA 4689/CHNY/2026 |2020-21 [A] NANJUNDAPURAM PACCS
17]ITA 4690/CHNY/2026 |2020-21 [A) NANJUNDAPURAM PACCS
18|ITA 4691/CHNY/2026 [2014-15 [A) TRIVENI CHEM TRADE
19(ITA 4692/CHNY/2026 |2014-15 [A] TRIVENI CHEM TRADE
20)ITA 4693/CHNY/2026 [2014-15 [A] TRIVENI CHEM TRADE
21)ITA 4694/CHNY/2026 [2014-15 [A] TRIVENI CHEM TRADE
22|ITA 4695/CHNY/2026 |2017-18 [A] MUNISAMY KUMARESAN

23(ITA 4696/CHNY/2026 |2018-19 [A] MUNISAMY KUMARESAN

24|ITA 4697/CHNY/2026 |NA

[A] KANCHI JAGADGURU SRI JAYENDRA SARASWATHI VEDA VIDYA PEETA TRUST

IMEW AR fIawor sifderh,

Drawing and Disbursing Officar
SR AOTCHT e, Ay e, S

Inae v Thy Aunellate Tribunal,



REGULAR APPEALS

- Lo 25-2
25|IT(IT)A 2/CHNY/2025  [2022-23 | [A] NISSAN MOTOR COMPANY LIMITED d, %
26(IT(IT)A 2/CHNY/2026 _[2023-24 | [A] NISSAN MOTOR COMPANY LIMITED oq[ l%[%
27|ITA 2673/CHNY/2026 _|2020-21 | [A] LAVANYA (SMC)
28|ITA 2801/CHNY/2026 |2016-17 | [D] GOVINDSAMY HAR|
29/ITA 2802/CHNY/2026 |2017-18 | [D) GOVINDSAMY HAR
30[ITA 3193/CHNY/2026 [2017-18 | [A] GOVINDASWAMY CHITRA SIVARAJ
31)ITA 3235/CHNY/2026 |2022-23 | [A] SHRI GOVINDARAJANVENKATAKRISHNA
32|ITA 3236/CHNY/2026 |2023-24 | [A] SHRI GOVINDARAJAN VENKATAKRISHNA
33ITA 3237/CHNY/2026 |2016-17 | [A] ROBY ANITEEN PRINCEY ‘) S no. Y 4o
34|ITA 3238/CHNY/2026  |2017-2018 | [A] THANGAM HOSPITAL A-o@ H
35|ITA 3239/CHNY/2026 |2018-19 | [A] ABDUL RASHEED 1o} IlL‘ 2
36|ITA 3242/CHNY/2026 [2022-23 | [D] AAUM TRUST 7
37|ITA 3243/CHNY/2026 |- [A] THE INSTITUTE OF CHARTERED INSTITUTE OF SHIPBROKERJ
38|ITA 3246/CHNY/2026 [A] M/S. BHARANI EDUCATIONAL TRUST I
39|ITA 3247/CHNY/2026 (A] M/S. BHARANI EDUCATIONAL AND HEALTH TRUST I
40]ITA 3252/CHNY/2026 |2020-21 | [A)] GLOBAL EDUCATIONAL MANAGEMENT ’

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room__z b
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE UIST OF D-

BEFORE HON'BLE SHRI ABY T, VARKEY, JUDICIAL MEMBER

-BENCH FOR 16/10/2026 (FRIDAY)

AND HON'BLE Ms. PADMAVATHY, S, ACCOUNTANT MEMBER
IN COURT ROOM -02
Srl__ |Appeal Number Assmt. Year |Assessee Name Counsel Remarks

1|5A 178/CHNY/2026 2013-14 [A] SARAF HOUSING DEVELOPMENT PVT LTD
2[ITA 4875/CHNY/2026 2013-14 [A] SARAF HOUSING DEVELOPMENT PVT LTD
3|SA 180/CHNY/2026 2020-21 [A] PRADEEPKUMAR M p {HUF)
4{ITA 4948/CHNY/2026 2020-21 [A] PRADEEPKUMAR M P (HUF)
5|ITA 3059/CHNY/2026 2022-23 [A] KATYAYIN| ENTERPRISES
6[ITA 3090/CHNY/2026 2019-20 [A] MARIYAPPAN CHINNAVEERAPPAN
7{ITA 3097/CH NY/2026 |2018-19 [A] M/S. TAVAS CONSTRUCTION PVT. LTD.
8|ITA 393/CHNY/2024 2012-13 [A] EATON POWER QUALITY PRIVATE LIMITED
9|ITA 3105/CHNY/2026 2020-21 [A] CHANDRAN RAJAMANICKAM

10|ITA 4138/CHNY/2026 2018-19 [A] SANTHANAKUMAR

11(ITA 4766/CHNY/2026 2019-20 [A] M/S. SELVA WINES

12]ITA 3122/CHNY/2026 2017-18 [A] NATESAN MURUGAN

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_z
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PART HEARD CAUSE LIST OF "D"
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BENCH FOR 13TH OCTOBER 2026 (Tuesday )

BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT

AND HON'BLE Ms.S.PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl_|Appeal Number  |assmt. Ye{Assessee Name Counsel  |remarks
1 |ITA 3115/CHNY/2026 2017-18 |[AJUNITED INDIA INSURANCE CO. LTD.
2 [ITA 3116/CHNY/2026 2019-20 |[AJUNITED INDIA INSURANCE CO. LTD.
3 |ITA 2798/CHNY/2026 |2018-19 [AJUNITED INDIA INSURANCE CO. LTD.
The Link for Hybrid Hearing is : ht’(ps://itatchennai.my.webex.com/meet/court_room_l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF "D" BENCH FOR 13th OCTOBER 2026 (TUESDAY)

BEFORE HON'BLE SHR| GEORGE GEORGE K, VICE PRESIDENT

AND HON'BLE Ms.S.PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl_|Appeal Number  |Assmt. YejAssessee Name Counsel  |gemarks
1/ITA 3687/CHNY/2026 [A] ASSOCIATION OF INDIAN ENTREPRENEURS
2|ITA 3688/CHNY/2026 [A] ASSOCIATION OF INDIAN ENTREPRENEURS
3[ITA 3689/CHNY/2026 [A] ASSOCIATION OF INDIAN ENTREPRENEURS
4[ITA 3690/CHNY/2026 [A] ASSOCIATION OF INDIAN ENTREPRENEURS

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "D" BENCH FOR 13th OCTOBER 2026 (TUESDAY)
/ BEFORE HON'BLE SHRI GEORGE-GEORGEHCVICEPRESIDENT GjAGAN Goyal . LN
4 AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
. IN COURT ROOM 4 (CLARIFICATION MATTERS)
: srl [Appeal Number AY Assessee Name Counsel
M/S. JAGATHGURU SRI JAYENDRA

{ ITA 3087/CHNY/2026 SARASWATHI TRUST
4 M/S. JAGATHGURU SRI JAYENDRA

ITA 3088/CHNY/2026 SARASWATHI TRUST

Remarks

[

N

-

it Meeting link - https://itatchennai.my.webex.com/meet/court_room_4
Meeting number :-26434158210
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INCOME TAn mrrc e imupuNAL, CHENNAI
PART HEARD CAUSE LIST OF "D" BENCH FOR 14TH OCTOBER 2026 (WEDNESDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl |Appeal Number  |Assmt, ve Assessee Name Counsel |Remarks

1 |CO37/CHNY/2026 2017-18 |AVR SWARNAMAHAL JEWELRY LIMITED
2 [co38/CHNY/2026 2019-20 |AVR SWARNAMAHAL JEWELRY LIMITED
3 [ITA 1331/CHNY/2026 AVR SWARNAMAHAL JEWELRY LIMITED
4 |ITA 1358/CHNY/2026 AVR SWARNAMAHAL JEWELRY LIMITED
5 |ITA 2804/CHNY/2026 ANNA JEWELLERS

6 |ITA 2841/CHNY/2026 AVR SWARNAMAHAL JEWELRY LIMITED
7 [ITA2842/CHNY/2026 AVR SWARNAMAHAL JEWELRY LIMITED
8 |ITA 2843/CHNY/2026 AVR SWARNAMAHAL JEWELRY LIMITED
9 |ITA 2844/CHNY/2026 AVR SWARNAMAHAL JEWELRY LIMITED

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_z

\
o

3 frazor AER,
Drawing and Disbursing Officer -

e : T 'buna;
Income Tax Appellate Tri al,
néh—"*\n?i Renchac, Channal




Counsel Name Rema
rks
1|ITA 3043/C i
o 3/CHNY/2026 2022-2023 [[A] PROGEN RA :
eeting link . R NEWABLES PVT. [TD

- https://itatchennai I
Meeting number B G S nau.mv.webex.com/meet/court_room_3
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